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Smuggling of Rice to East Pakistan

885 Shri D, C. Sharma: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether any cases of smuggl-
ing of rice to East Pakistan through
West Bengal have been detected re-
cently; and

(b) if so, the action, if any, taken
by Government in this regard?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) No, Sir.

(b) Does not arise.

12 hrs.

RE: MOTIONS FOR ADJOURNMENT
INCIDENTS IN DELHI

Mr. Speaker: I have to inform the
House that I have received notices of
eight Adjournment Motiong on  the
incidents in New Delhi on the 7th
Noverber. 1966. Shri Hukam Chand
Kachwai's motion is the first. He gave
riotice of his motion yesterday. The
second one jg in the name of  Shri
Prakash Vir Shastri. Because a state-
ment had been made yesterday I was
not inclined to give my consent, but
now I think these notices are in or-
der and I give my consent to the mat-
ter being raised. I will now call upon





